Title: Regarding admissibility of the Adjournment Motion on Rashtriya Swayam Sevak Sangh (RSS).
1200 hours
(The Lok Sabha re-assembled at Twelve of the Clock)
[Mr. Deputy-Speaker in the Chair]
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SHRI VAIKO (SIVAKASI): Sir, have you allowed them to raise this issue during “Zero Hour'? ...(Interruptions)

MR. DEPUTY-SPEAKER: Some discussion was going on in the hon. Speaker's Chamber. Therefore, | request you
to have the Papers laid on the floor of the House.

...(Interruptions)
MR. DEPUTY-SPEAKER: Presentation of Budget is also there today.
...(Interruptions)

SHRI RAJESH PILOT (DAUSA): Sir, let them accept to have a discussion under Rule 184. Let them have their
point of view; we will have our point of view....(Interruptions)

MR. DEPUTY-SPEAKER: Now, we will take up Papers to be laid on the Table.



